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(a) whethertrain services onAra-Sasaram
railway line have beensuspended,

(b)itso, the reasons therefor;

(c) whetherthereis any plantoconvertthis
railway line into broad-gauge to facilitate pas-
sengertrafficinthe area; and

(d) if so, the details thereof ?

THEMINISTEROF STATE INTHEMIN-
ISTRY OF RAILWAYS (SHRI K.C. LENKA)
:(a) and (b) . Ara-Sasaram Railway was a
privately managed narrow Gauge line. Dueto
heavy workinglosses and road competition, the
Company evenfailedto pay wages tothe work-
ersandtherewas staff unrest. Thetrainservices
were ultimately closeddownw.e.f. 15.2.78 and
the Company wentinto liquidation. :

(c) No, Sir.
(d) Does Notarise.
{English]

Foodgrain under DPAP in Madhya
Pradesh - -

7651. KUMAR| PUSHPA DEVISINGH :
Will the Minister of CIVIL SUPPLIES, CON-
SUMERAFFAIRS AND PUBLIC DISTRIBU-
TION bepleasedtostate:

(a) the quantum of eachitem of foodgrain
allocated from Fair Price Shops to every adult
inMadhya Pradesh;

(b) whetherthe Govermment have recently
decidedtoextendthe subsidy benefitsto DPAP
blocks as inthe case of ITDP;

(€)itso, the stepstakeninthe DPAP blocks
inRaigrahand other districts of Madhya Pradesh
inthatregard; and

(d) the details thereot?
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THEMINISTEROF STATE INTHEMIN-
ISTRY OF CIVIL SUPPLIES,- CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTIONAND
MINISTEROF STATEINTHEMINISTRY OF
COMMERCE (6HRI KAMALUDDIN AHMED)
: (@) (c) and (d) . The information is being
collected and will be laid on the Table of the
House. :

(b). Yes, Sir, witheffecttrom st June, 1992.
TTEsinReserved Coaches

7652. SHRIMATI DIL KUMARIBHANDARI
: Willthe Minister of RAILWAYS be pleasedto
state:

(a) whether some instructions exjst to
ensure display of name of TTE in Reservation
Chartdisplayed outside the Coach;

(b) whetherthese existinginstructions are
tohelpthe travelling passengers of reserved ,
coachesto seek cooperationortopointoutany -
irregularity to the respective TTe during their
joumeys; .

(c)whetherthese existinginstructions also
provide availability of TTEs outside their re-
spective coaches atieast one hour before the
scheduled departure oftrain;

(d) if so, whether these instructions are
beingfollowed at all railway stations controlling
reservation quota; and

(e) if so, the details thereof and if not, the
reasonstherefor?

THEMINIST {ROF STATE IN THE MIN-
ISTRY OF RAILWAYS (SHRIK.C.LENKA):
(a)No, Sir.

(b) Does notarise.

-

(c)to (e) . The TTEs are required to be
presentoutside hew coacheshalt anthourbetore
the departure ot the train. | case ot any \apse in





